oL5- 292
T’Eﬂ!‘auo&%:l LER RS Aist RIS

I,/\HBHP‘Y\\}MARI; son/daughter/wife of SQ‘ISL"R‘FSHSHP’ R U
JQEdZO} years, be!'oﬁgin'g to BIHHR\!ZDHHNSBJS % A
T AAREOMER. s e

give herein below the details of the assets (immovable, movabls, bank balance, etc.) of

service and prasently working as ...

myself, my spouse and dependants*:

At L £ ; 5
(Assets in joint name indicating the extent of joint cwnership will also have to be

givier}

5r. Description S5t Spouse | Dopendant-1 | Dependant-2 | Dependant-3
‘ Name(s] Hame _Hame Etc. Name

| _Ho.
(I} | Cash — i

joooog/| — | —

(i} | Deposits In
Banks, Financial
Institutions And 50000/ s e o AT Sl
Non-Banking
Financial
Companies

(iily | Bonds, ,
Debenturas and _
Shares in = s
companies ' =Ry

{lv} { Other financlal
institutions,

MSS, Postal s L o &
| Savings, LIC
Palicies, etc

(v) | Motor Vehicles
' (detalls of R R : i
make, etc.) T :

V) |Jewellery (give
details of S a N\/ el
welght and d{ T == el

value)
215000 Ufe

(vil) | Other assets,
such as values : gl ; i P
of claims /

interests

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given. :

* Dependant here means a person substantially dependent on the income of the

employee,

A Ku



algo have (o be Indlcated]

[Metie! Properties in }clni mwmmhm indicating the extent of joint ownership will

Sr. ﬁﬂtrlpﬂon Self

Spouse
Hame(S)

“Depeondarit-1
Hame

Dependant-3
Etc, Nama

bependant-2
Hame

soricultural Land

- Location{s)

- Survay number(s)
- Extent (Total
measyrement)
-Current market value |

Mo,
e

Mon-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total i
measurement) '
-Current market value |

(H}

(ili) | Buildings (Commercial |
| L and residential)

; ; Locatian{s)

- Survey fdoor
number(s}

- Extent (Total
measurament)

- Current market
value -

(iv) | Houses / Apartments,
i ete,

- Location(s)

- Survey fdoor
number(s})

| - Extent (Total -
measurement)

- Current market
value

B

Others (such as
interest in property)

(v

(<)
institutions and government duas;:-

[Note : Please glve separate details for each item)

| give herein below the detais of my liabitities ¢/ overdues ta public financial

Sr.

'& Descrlption
o G :

Hame & address of Bonk /
Financlal Institutions(s) /

Ceportment (53

Amaunt outstanding as
TN sainana rivaisrireas

(a) i} Loans fram Banks

- (il} Loans from financial
institutions R s
(i) Governmenl Dues: {
(@) dues to departinents
| dealing with governrmert
| accommaodation

() dues to departments
deaiing with supply of
water

(c) dues to departments
deating with supply of i
electricity i

—




(d} dues to departme nks | o
| deallng with telephanes

(¢} dues to departments | T i

dealing with government

transport (Including — s
alrcraft and helicopters) iy ¢

{F} Other dues, If any p—

(b} | () Income Tax including
surcharge [Also indicate
 tha assessment year upto 2
which Tncome Tax Return hWIzPKG 4’506 =
flled. Glve also Permanent '
Account Number {PAN)]

(i) Wealth Tax | [Also
Indicate the assessment

year upto which Weaith = £

Tax return filed,] i s
{Ili} Sales Tax [Qnly in

case of proprietany : ey s
businessi e

(iv) Property Tax e s e R

C. Personal Detall
GPF/CPF/PRAN No. @ )] o\ggg 6 5 6% 3,,[

Gender =i g | {M/F)

Date of Birth RS 0 5 0 q ] q & \.| (DO/MMSY YY)
Class{Group ke | (i A8/C)

Cadre

otk l CﬂﬂRCDEN( R

(Full MName e.q. B.AS. ~Blhar Administr ative Service,
[(.5,5.- Bihar Secretarlat Service etc.)
Homa ="Jér..ts-i:: i L tfl A \{ P( e l

I hereby declare that the above details are true to the bast of my
knowledgea and belief.

/\”\9\\.@1 Kumet 3"

Signature ..

! el Mame of Emplmrae Njg HH KwﬂﬁRI 4
PIHC@PMN“A Deslgnation; OFFTCE PTZENDENT . ({ﬂHR'I’CNgK
Gl gjosjeay oeparimenc: BYS (CARETAKER (S €€ 770%)
Note: Please sign each page of the declaration. Asset declaration form

must ba in A4 size white paper with camputer typed {smgle side)
in prascribed format,

Aibhes Kust »)



